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Separate paging is given to this Part, in order that it may be filed as a separate compilation.

PART IX.
Circulars and General Letters by the Comptroller, Orissa.

OFFICE OF THE COMPTROLLER, ORISSA.

Circular No. 46.

From
P. N. RAJAGOPAL, Esq.,

COMPTROLLER, ORISSA,

!
To

att tttq-rttRSTNG OFFICERS AND TREASURY AND SUB- 
ALL DISBURSING ULiTBEASUEY OFFICERS IN SOUTH ORISSA.

Ranchi, the 8th August 1938.

in travelling allowance

;

1

Subject. Exhibition of

Sir accordance with the instructions laid 
Manual, the Treasury 

in the
I have the honour to state th Qrjgsa Treasury 

down in Appendix 17 of the Bihar n d expenditure have been specified
Officer is r^uired to see that allotment d JP allowance and contingent bills

f t has, however, been noticea thej.e is u0 provision °l ^c , in those bills at 
allowance and contingent blJ s r, Eequently these aienot sU 
and progressive expenditure.
present.
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o The use of Bihar and Orissa forms Jas ^fused tiU the existiupt^6

bills and that a memo, of ^nie” the Madras forms- 
where the memo, is not punted on

? °f
oeetis

lent and

This supersedes all orders or instructions previously issued cn the subi 
this office. ■lect from

I have the honour to be

Sib

Your most obedient servant, 
P. N. RAJAGOPAL, 
Comptroller, Orissa.
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